REVISED FORM G (SECOND)
INVITATION FOR EXPRESSION OF INTEREST FOR
ARKIN CREATIONS PRIVATE LIMITED (UNDER CIRP)
OPERATING IN PRODUCTS AND SERVICES USED FOR WATER
TREATMENT PLANTS & EQUIPMENTS, SANITATION AND
WASTE MANAGEMENT PRODUCTS AND EQUIPMENTS AT GURGAON
Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations,2016

Name of the corporate debtor
along with PAN/ CIN/ LLP No.

RELEVANT PARTICULARS

Arkin Creations Private Limited
CIN:U52500HR2009PTC039150

N

Address of the registered office

H - 127, First Floor, Residency Greens Greenwoods
City, South City - 1 Gurgaon-122001, Haryana, India

@

URL of website

NA

ks

Details of place where majority of fixed
assets are located

Details can be obtained by emailing at
satyendrasirp@gmail.com; cirp.arkincreations@gmail.com|

o

Installed capacity of main products/
Services

Details can be obtained by emailing at
satyendrasirp@gmail.com; cirp.arkincreations@gmail.com

financial statements (with schedules) of
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:

6.| Quantity and value of main products/ Details can be obtained by emailing at
services sold in last financial year satyendrasirp@gmail.com; cirp.arkincreations@gmail.com
cirp.arkincreations@gmail.com
7.| Number of employees/ workmen Nil
8.| Further details including last available Details can be obtained by emailing at

satyendrasirp@gmail.com;
cirp.arkincreations@gmail.com
upon submission of Confidentiality Undertaking.

©

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

Eligibility Norms:

a.Minimum Net worth of INR10,00,000 (Ten Lakh)
as per the latest Audited Financial Statements for
the FY 2021-2022 or thereafter;

b.In case of Assets Reconstruction Company,
Minimum Assets under Management of INR
100,00,00,000/- (Rupees One Hundred Crore
Only) as per the latest Audited Financial
Statements for the FY 2021-22 or thereafter;

c.If any company's including holding company,
subsidiary company or Group Company is having
their amount as NPA in less than 12 months, the
said company including holding company,
subsidiary company or Group Company will be
ineligible to submit the Resolution plan.

d.There is no default on the part of the Company
in filing the latest Audited Financial statements and
Jor the income tax return and /or GST Returns (if
applicable) for the FY2021-2022 or thereafter
Further detail can be sought by emailing-

Email: satyendrasirp@gmail.com;
cirp.arkincreations@gmail.com

10.| Last date for receipt of expression of interest | 15.05.2023
11.| Date of issue of provisional list of 25.05.2023
prospective resolution applicants
12.| Last date for submission of objections to | 30.05.2023
provisional list
13.| Process email id to submit EOI satyendrasirp@gmail.com;
cirp.arkincreations@gmail.com
Sd/-
Satyendra Sharma, Resolution Professional
IBBI Regd No.: IBBI/IPA-002/IP-N00737/2018-19/12260
. AFA Valid Upto13.11.2023
Date:29.04.2023 ’ ;
Place: Agra Add: M-3, Block No. 51, Anupam Plaza- Il, First Floor

Above Axis Bank, Sanjay Place, Agra-282002, Uttar Pradesh, India

For Arkin Creations Private Limited (Under CIRP)

Geetha ads Ramakrishna 9032242118 9440403689
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PREMISES REQUIRED

UCO Bank desires to take premises on rent
having 800-1000 sq ft of carpet area in the
following localities for opening of its
Branch/Office and ATM:-

Chandpur, District- Bijnor (U.P.)

The details may be collected from UCO Bank's
Zonal Office at First Floor 'Krishna Plaza' C-2/6,
D-Block, Ganga Nagar, Mawana Road, Meerut-
250001 or can be downloaded from our Bank's
web silte at www.ucobank.com. The last date of
application in sealed cover on prescribed
formatis 15.05.2023 up to 1700 hrs,

Place: Meerut
Date 29.04.2023

Regd. Office: - Unit No. 305, 3rd Floor, Wing 2/E, Corporate Avenue,
Andheri- Ghatkopar Link Road, Chakala, Andheri (East), Mumbai-400093

= U JIN NU

A AXIS BANKLLTD.

POSSESSION NOTICE

| Nagar Extension Lucknow, UF 226010.

INDOSTAR

Whereas, The Authorized Officer of the Secured Creditor mentioned herein, under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest (Act), 2002 and in exercise of powers conferred under Section 13(2) read with (Rule 3) of
the Security Interest (Enforcement) Rules, 2002 issued a demand notice calling upon the borrower(s) to repay the amount mentioned in
the notice within 60 days from-the date of receipt of the said notice.

The borrower(s) having failed to repay the amount, notice is hereby given to the borrower(s) and the public in general that the
undersigned being the Authorized Officer of IndoStar Home Finance Private Limited has taken possession of the property described
herein below in exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest
Enforcement) Rules, 2002 on the date mentioned against each property.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the
secured assets.

The borrower(s) in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the IndoStar Home Finance Private Limited for the amount mentioned below and interest thereon

Reglstered Office: “Tnshul” 3rd FIoor Opp Samartheshwar TempIe Near Law Garden, EII|sbr|dge Ahmedabad 380006

Reconstructlon of Financial Assets & Enforcement of Securlty Interest Act, 2002 and in exercise or powe
conferred under Section 13 (12) read with Rule-9 of the Security Interest (Enforcement) Rules, 2002 issued
Demand notice under section 13(2) of the said Act. The borrower/s mentioned herein below having failed to repa

the amount, notice is hereby given to the borrower’s mentioned here in above in particular and to the public i

general that the undersigned has taken Possession of the property described herein below in exercise of powers
confer on him under section 13(4) of the said Act read with the rule8 of the Said Rules. The borrower's mentioned
here in above in particular and the public in general are hereby cautioned not to be deal with the said property anc
any dealings with the said property will be subject to the mortgage of AXIS BANK LTD. for an amount togethe
with further interest incidental expenses, costs, charges, efc. on the amount mentioned against each amount

Zonal Manager

CAUTION NOTICE
IN RESPECT OF THE ESTATE OF LATE SH. JAI KISHAN KAUSHIK
90 B.D. ESTATE, TIMARPUR, DELHI- 110054
CIVIL SLHT [05] Mo. 255 OF 2023,

—LoamAccount | DBoOrrower (S) & : D
BEFORE THE HIGH COURT OF DELHI - Amount & Date of Demand Notice awe U.I | PoSSTSSION . C s ‘
e L E AN e, Number Property Details Possession|  Status herein below. The Borrower(s)/Co-Borrower (s)/Mortgagor(s)/Guarantor(s) attention is invited to provisions o
Vs, [CNDELOHL-09210018963 | 1.KAMALSINGH Rs.11,53,860]- (Rupees Eleven Lakh Fifty-] 27.022023 | PAYSICAL sub-section(8) of section 13 of the Act, in respect of time available to redeem the secured assets.
KUSLIM LATA & ORS. 2.USHADEVI Three Thousand Eight Hundred Sixty-Nine| POSSESSION Ar—Bre
On the Instructians fram our clients Mrs. Kavita Sandil, Mrs. Seema Shasma, Only) Date: -23-Jun-22 _r .
firs. Pooja Kawshik, Mrs. Ritw Bhardwaj Kaushik [Co-owners of the estate left y) Name of the Borrowers/ Descr|pt|0n of the Charged/ Demand nOtlce.
beebvind loy Late Sh. Jad Kishan Kaushik]. general public is heneby informed that o A A D, i Py Guarantors/Address Mortgaged Property Date Dermand Totice
5 T A : ¥ ; DASNA, UTTAR PRADESH, GHAZIABAD-201013. FOUR BOUNDARIES: -NORTH: - OTHER PLOT, SOUTH: - ROAD 18FT, EAST: - VACANT PLOT, :
praperties/ousiness concerns detaibed in Schedule-1 to this notice are| —PussessiomDate—

WEST: - VACANTPLOT.
Place: GHAZIABAD

|5~'|-*JE':t matter of Clvll Suit [detalled abowe] where, wide order dated|
26,04, 3033, Hon'ble High Court of Delhi, was pleased to crder in fallowing

SaT-Authortsed-Officer ;[ Cand/PToperty Covered Area- 425115 Sq-mt| Rs. 77,67,112.00

. R/o:1- Moh-Chamunda, Dhanaura| Situated At Mohalla, Chamunda, Dhanaura
e o . Date : 30.04.2023 For Indostar Home Finance Pvt Ltd District-Amroha_Hero Agency| Bye Pass Road, Distt- J.P Nagar, U.P. 244231| aq o 22?%%%22
& A prima facie case ik made out on behalf of the [|I.4=nl:|.‘-l‘<...,P Jyotiba Phule Nagar U.P. 244231, Which is in tr;e nam(;, of Ch,am.ar; singh as on. .0o.
I:muque-n'.l-.-.. till the next date of I-ea:u'u,g, S.Latu.i Gua '-'-l'!.-"l' R/o:2- 61/1 Jakhan Vard No 3 Post B i As P D .. East- N gn. + interest
regard to title and possession shall ke maintained in Dehradun GP. Uttarakhand 248001, oundaries S er eed:- ast- agar & other expenses

doizl T Canara Bank@

larrangement, agreement, MOL e, in any manner or form {for transfer or
alienatian et} with
\ncupantisl, their naminees, represe ntaties) sucoessors e, will be nan-est
imeyes of iy and would invite contempt proceedings before the court af law.
Mote that ary such arrangementfagreement, MOU et will not be binding on
LT

IFi Wb

pur elien

respact of the suil praperty.
tt is Further directed that the defendants shall mat interfere l.n.':‘.hl
the use, ocoupation and possession of the plaintits in the suit}
property..”

of the ahova, it may e noted that armgbady enlering into any

any person be W either the oo-pwner|d) andjfar

Schedule -|

|E feifi Syndicate |

Demand Notice
Regional Office 1 :

71, Nehru

MNagar, M. G. Road, Agra

Notice Under Section 13(2) Of The Securitisation And Reconstruction of
Financial Assets and Enforcement Of Security Interest Act 2002.
Whereas at the request of you (below mentioned borrowers), Canara Bank has granted Credit Facility
against schedule property creating security interest in favour of the Bank. The particulars of property mortgaged
by you by way of deposit of title deeds creating security interest in favour of the Bank are mentioned hereunder.

Sachin Kumar S/o Chaman Singh,
R/o- Mohlla Chaumunda Ward N
15, Dhanaura District-Amroha Hero
Agency Jyotiba Phule Nagar U.P.
244231, Saroj Devi W/o Chaman
Singh, R/o:1- Moh-Chamunda,
Dhanaura District-Amroha Hero
Agency Jyotiba Phule Nagar U.P.
244231, R/o:2- 61/1 Jakhan Vard
No 3 Post Dehradun,Uttarakhand,
248001

Palika Badahu Road PWD, West-
Barhkhand, North- Property of Mrs. Sudha W

Agarwal, South- Shop of Prem Kumar Jain &}_260472023_
Mr. Kaushal Kumar Jain, Boundaries As Per
East- 43’-5"/ Nala Patri Then PWD

Site:-

Road, West- 42’-5"/ Nala, North-

Property of Mrs. Sudha Agarwal W/o Mr.

Subhash Chand Bansal, South-

Property of Prem Kumar Jain S/o Mr. Kaushal

Kumar Jain

Nala

o4 N OOD0D.
£ 1.V0.2UZZ

108’-6"/

108°’-6"

Iimmavable Properties

|shop an grownd flear bearing Municipal Mo, 2472, situated at Teliwara,

sadar Bazar, Delhi -&

11 Shops at Ground Floor, 2 Shops at First Floon, 16 shops at Third Floar, B
shops at Faurth Floor and 8 shaps a1 Fifth Floar and terrace thereon
DEBr"Ilg Municipal Na. 2426 to 2436, situated at Teliwara, Sadar Barar,

Delhi -110006 [Fopularly KEnown a5 Mahasingh Palace|

(Bearing Municipal Moo Ko, X 255 situated at Maraina, Dalki-110028
Office bearing Mo. 203 on 15t floor, part of progerty no. 1504, Gali Ne. 30

Dauble Stared shap With Terrace

& 31, Nai Wala, Karol Bagh, Mew Delhi

F‘r perty Mo 2-2% at Loha Mandi, Maraina, Delhi
& g,r:-ul'l.ue and sitwated at

iustil Me.38 Kila Mo, 6

Pustil W32 Kila Mo, 7

Mustil Mo 33 Kila No. &

Pustil Me.36 Kila Mo, 6, Village Pai, Haryana

Bsilt ug House sltuated at 'l.'l||E|E,'-E Pal, Haryana

II:Ir{' t.ﬂnp h-r"lrmg ".Ir_l :'.'-'|1 '|I: wrrnr ‘-‘i |l\:l|‘|'l "l.-'l1nr.|| Faridahad fHFI|

Racidential khouse 1o the eaent aof
50% share in 90 B.0. Estate , Timarpur, Dethi-110054

{Flat Mo. 7 0, 3" Floow, Block BW, Shalimar Baagh, New Dehi

|A-33, Block-X, [¥-334], Maraina Industrial Area, Hew Delhi

1810 Cheera Khana, Maliwara, Chandni Chivwk, Dek&i

|F"I’-‘J|‘.'IE'='|.-.' Mo Z-26, Laha Bandi, Maraina, Mew Delhi

As you have faled to discharge the debut due to the Bank, the below mentioned loan account has been
classified as Non-performing Asset as per the guidelines issued by the Reserve Bank of India. As the Demand

~Vinod—Kumar S/0 Sh. Shiv_ Lal Tand/Property Covered Area- 99.00 Sq.mt
Singh, Geeta Devi W/o Sh. Vinod| Situated At House MPL No.208/108, Khasrz

Rs. 12,93,610.00
Rs. 52439.50

Notice sent o you by Registered Post calling upen you lo discharge the debl due to Bank were returned,
unserved, we are issuing this notice through publication.

Kumar, Both R/o- Bhaanpur
Khalsha, Gajraula Distt- Amroha
Near Shiv Mandir Jyotiba Phule
Nagar Uttar Pradesh 244235

R/o- Chawmonda, Amroha,
Dhanaura, Near Mansoori Traders
Jyoti Phule Nagar (U.P.) 244231

No.169, Gajraula Village- Bhanpur Khalsa
Dhanaura, Amroha Uttar Pradesh- 244235
Which is in the name of Vinod Kumar
Bounadaries:- East- Property of Kamlesh
West- Plot of Ramcharan, North- Property of 17:06:2022

Khacheru, South- Road 09’ Ft. Wide 20.U4.2U25
iroz . Bundu ,| Land/Property Admeasuring Area- ; q| Rs. 41,82, .

Mtr, Situated At Khasra No. 181,

Chamunda Qasba, Near Mansoori Traders,

Dhanaura J.P. Nagar (U.P.) 244231 in the + interest
name of Mohd. Firoz, Boundaries as per| & other expenses
site: East- Rasta, West- Plot of Ashok, North 17-12-2022
Rasta, South- Rasta 26.04.2023

ason 17.06.2022
+ interest
& other expenses

Mohalla|] Rs.1,12,010.19

ason 17.12.2022

Date- 30.04.2023

Authorized Officer, Axis Bank Ltd

Praperty at Sonipat

50% share in the property being identified as "08d 581 Bank” situated at
Fantak Road Gur Mandi Sonipat, Praperty 10: 18 C BEU 166

|F‘rf:n9ft-.' Wea. 7, Khasra Mo, 6231, shuated at Lal Dara, Vilage Mandoli,
Shahdra, Dalhi

Name & Address of Borrower! . Dateof | Amount of
Mortgagor/Guarantor Description of Proprerty Aol Demand Notice (Z)
Branch: Dayalbagh- Il, Agra
Borrower- 1. 5n Rashid Alam S/o Sn Kadir | Flat No G-10, Ground Floor, Heritage Apartment Mauza | €3 18 5“ [I?g Eg
Alam, 2 5r Mohammed Qadir Slo Sri Sharif] Basai, Part of Khasra No 917 920,921, Tehsil & Distl]| o bt Lol
Alam, Add of both- H No 22 63 Tamoli Pada | Agra, Area- 102.15 Sq Mir, Property In The Name of | T |5, 0504 2023
2 Dholikhar PS Mantola Agra, 3. Sri Nadeer) Sri Rashid Alam Sio Sri Kadir Alam, Bounded as: East: | © |7 '+ jnterest
Ul Haq Slo Sri Azaz U1 Hag, Add.- H No 1 A | Flat No 8, West: Flat No 1, North: Open Space, South: o & Other
J P Residency, Shamsabad, Agra Common Comdor Expenses
Branch: T. P. Nagar, Agra

Borrower- 1. Mrs Neera] Dhangar Wio Sri| Residential House al Nagar Nigam No 328 A (old) and| €3 1E ﬂ? 44{' E_{]
Devendra Singh, 2. Mr Devendra Singh Sfo| 6188 (new), Khandani, Hariparwat Ward, Agra, Area-| © e S
Shree Har Prasad Dhanaar, Add of both- 67, | 26.94 Sq Mir., Property In The Name of Smt Neeraj 3 Dt GEASDTEGEE
Khandari, Baghe! Market Shastri Magar,| Dhangar Wio Sri Devendra Singh, Bounded as: East| < '+ interest
AQra, Guararﬂnr . Mr Narendra Kumar Sio| House of Harprasad, West: House of Raghunath Singh, w2 & Other
Sri Bhikki Ram, Add.- 6138, Khandan, Baghel | North: 2.28 Mir wide Gali and Exit of house, South: Expenses
Market Shastri Nagar, Agra, 2. Mr Kapil Dev| House of Harprasad
Slo Sn Ram Narayan, Add.- 15021, Mohalla
Satoli Bahelan, Etmadgur, Agra

If you, the aforementioned persons fails to repay the above mentioned amount due by you with future interast
and incidental expenses, costs as stated above in terms of this notice under Section 13 (2) ofSARFAESI Act,
within 60 days from the date of Publication of this notice, the bank will exercise all arany of the rights detailed
under Sub-section (4) of section 13 of SARFAESI Act and other applicable provisions of the said Act. This
notice is without prejudice of the Bank's right to initiate such other actions or legal proceedings, as it deem
necassary under any other provisions of law,

Dated : 30-04-2023 Place : Agra

Particulars of Business Concerns
LK fron & Steel Mig. Co. [HUF), LK. Iron & Steel Mig. Co.,
Kawshik [romn STome,

IK Kaushik' Proprictorship Concern "KL Steel Enterprise’
MOHIT CHAUDHARY & EUMAL SACHDEVA Advnocates
For = KINGS & ALLIANCE LLP
Offlce at:: 13 Ring Road [First Floos] Lajpat Nagar IV, New Delhi 110024
Chamber Mo, 511 [Additional Building] Supreme Court of India,
Mesw Dolhi 110001 Mobile Ne. 3810663597, 9353655270)

(S

Authorised Officer

Indusind Bank Limited
Registered office: 2401, Gen. Thimmayya Road, (Cantonment), Pune — 411 001
Branch Office: Sangam Complex Ground Floor, Off. Mirza Ismail Road, Jaipur — 302006

Borrower: M/s Pal Dairy, Add 1:
237 Madhowan Nai Basti Bareilly
243005 Uttar Pradesh India

Add 2: Vill and Post Palpur
Kamalpur Faridpur Link Road
Barellly 243123 Uttar Pradesh
India

1. EM of residential house situated at 537 at
madhowari Bareilly, tehsil & Distt Bareilly
measuring area 56.01 Sg mtr in the name of
Smt. Laxmi Devi Wio Shri Om Prakash, vide
sale deed registerad with Sub registrar Bareilly,
Vide Book No. 1, Zild No. 368 on pages 735 to
756, against Serial No, 314 on dated
13/M01/2003, Boundaries: East: House of

Sastra Centre, Circle Office: 5.
Bareilly, C-18/B, first flour,
D.D. puram, Bareilly (U.P.)

Ph: 0581-2520446

Rs. 1,86,18,186.55

as on 31.01.2023

with future interest
and incidental
chargas w.e.f

01.02.2023

Maotice dated

04.02.2023 & DATE

dona SimarE S

s PUNOb national bank
POSSESSION NOTICE

| Whereas the undersigned being the iImited under the
Securitization, Reconstruction of Financial Assets and Enforcement of Securlty Interest Act,
2002 and in exercise of the powers conferred under section 13 (12) read with Rule 8 of the
Security Interest (Enforcement) rules 2002, issued Demand Notices upon the Borrowers/Co-

[Under Rules 8{1) of Security Interest (Enforcement) Rules, 2002]

2. Sh. Sardar Jaspal Singh Sfo Mo. 7073, pages 229 to 244, Serial No. 2647, 7. Property Arazi part of Gata no. 152::'. total area 0.6510 Hect, purchased part measurir_rg 316.183 Sq mirs REVISED FORM G (SECOND)
i : dated 11.03 2015 Sub-Reaqistrar Bareilly |1ocated at Palpur Kamalpur, Tehsil & Distt Bareilly, Sale deed dt 22/12/2020, Book No. 1, Zild No. 12281, Page INVITATION FOR EXPRESSION OF INTEREST FOR
Late Atma Singh, Add: 200 A, ate M. , wub-Regisirar bareilly, i : el ARKIN CREATIONS PRIVATE LIMITED (UNDER CIRP)
Macnear Road Prem Nagar, Bounded As: East: 1001t wide Road, West:|No. 363-398, 5. N. 13430, Boundaries: East: Khet No. 1524, 1525, 1526, West: Rasta Bukhara- Faridpur OPERATING IN PRODUGTS AND SERVICES USED FOR WATER
Bareilly Uttar Pradesh 243001 Plat of Har Sahai mal, part of Kh, No. 56, North: | Marg to Nariawal Link Marg after Khet Deegar Saksh, North: Arazi of Buyer Vijay Prakash, South: Arazi of TREATMENT PLANTS & EQUIPMENTS, SANITATION AND
T Road 100ft, South: Plot of Puttu lal fauji, part of gﬂﬁmn L.:iir-ﬂum Chand & Ors & Arazi of Buyer Vijay Prakash v:lJAgTERMANlA{gEl\élg/:ﬂ)m]g%mljmls AND E%l.élPl\{l(EN':’S gT G(LiJRﬁA(?N
Gunrﬂniﬂr: Eh. Eadﬂm E_In h Slrﬂ Hh. NI:L 5? achnines naer reguiation ) O € Insolvency an ankrupicy oarl Oor Inala
Late Sh. Maharaj Singh.g Add: 1. Curd Incubation Room, Reom Size (in feet) 10710°8-10 wall existing, Model- INCU 1.2, Capacity- 102 KW*4 (Insolvency Resolution Process for Corporate Persons) Regulations,2016
Village Dohra tehsil & District Heaters, Power Supply- 50 HZ h
Ba ,.E';if" Uttar Pradesh 243001 2. Blast Room, Room Siza (in feet) 20*10°8, Madel no, SZ 81040, Capacity- 41000 BTU/H, Condensing Type- 1| Name of the corporate debtor Ariin Lreations Frivate Limitec
ircfia ¥ AjrCooled Rerrigerant- RANTc. Powar Su;:rpl':,-' E0Hz -3 Phasa along with PAN/ CIN/ LLP No. CIN:U52500HR2009PTC039150
- 2 T ; ; : 2| Add f th istered offi H - 127, First Floor, Residency Greens Greenwoods
BRANCH: CANTT, DISTT. 3. Storage Room, Room Size (infeet ) 20°12°8, Madel no CCO 217 HAwith CKCI 217 with EBM Capacity 21000 ress ot the regisiered oftice City, South City - 1 Gurgaon-1y22001, Haryana, India
BAREILLY, (UP) BTUH-1 Phase, Condensing Type Air Cooled, Refrigerant- R407C )
) B). Machine URL of website N.A
2. |Borrower/Mortgagor: Mr. Rajesh| Rs. 38,57,299.88 aq1. EM of property Arazi of Plot No. 10 C : I:'."IEIH Processing Plant 500 LPH 4] Details of place where majority of fixed | Details can be obtained by emailing at
Kumar Gupta S/o Budh Sen,| on 31.01.2023 with [measuring 118.64 S5g yds.- 9502 Sq mirs A. Bulk Milk Colier - 2KL_ SS Grade S5304 assets are located satyendrasirp@gmail.com; cirp.arkincreations@gmail.con
Add: HNo. 12 C/O Gupta Car future interest  |located at Mawada Shekhon Disit. Bareilly, E-. Milk Pume , 5 lSnSta'”ed capacity of main products/ Details can be obtained by emailing at
Barar Mavada Shekhan Pilibhit and incidental Balonaing o Shri Raijesh Kumar Gupta Sial .. ) ; ; ; ervices satyendrasirp@gmail.com; cirp.arkincreations@gmail.conj
Bypass ;!nad Baraily Lllttalr charnlgas e Budh gﬂg Gupta Hegi;le red with SRO F:I;_';meilrg,- C. Milk Processing - Milk PE\EH?.UFIEEF 1 KLPH, Pateurizer Four Section Tem (4-35-65-80-65-45-154)deg C 6| Quanity and value of main products/ Details can be obtained by emaling at
: iy : e D. Pouch Packing Machine, Single Head, 200 Ml to 1000 ML services sold in last financial year satyendrasirp@gmail.com; cirp.arkincreations@gmail.con
Borrower: Madhu Bala Gupta Notice dated __|No. 1, Zild No. 287, Page No. 81-108, 5. No.1p's o aenaratar 500LPH 2 Number of employees/ workmen Ni
Wio Rajesh Kumar Gupta, Add:| 15.02.2023 & DATE|3317, Boundaries: East: Sarkari Sarak, West: | 1 Cogulation tank, 500 L, SS304L 8] Further details including last available Detals can be obtained by emailing at
H.MNo. 12 C/O Gupta Car Bazar] OF SYMBOLIC |Piotno. 10A . Sudha Kumari Gupta, North: Plot H. HotRoom, 10°10°8 {feet) financial statements (with schedules) of | satyendrasirp@gmail.com;
Mavada Shekhan Pilibhit Bypass| POSSESSION: |[MNo. 11, South: PlotNe. 10 B Madhuwala Gupta i i"!nr‘rl anié&r— S00LPH two years, lists of creditors, relevant dates | cirp.arkincreations@gmail.com
Road Bareilly Uttar Pradesh 26.04.2023 2. EM of property Arazi of Plot No. 10 B J Eiias?gﬁnnm “IE;* 10°8 (faet) for subsequent events of the process are | upon submission of Confidentiality Undertaking.
243006 India measuring 118.64 Sq yds - 95.02 Sq mirs|L Kattls (GAS) Double B 85304 available at: _
BRANCH: IZATNAGAR, DISTT. located at Nawada Shekhon Distt. Barailly, | K- Multipurpose Katie (GAS) Double Bumer e A et | Minimum Networthof INR10,00,000 T Laki
BAREILLY, (UP) Belonging to Smt. Madhuwala Wio Rajesh| . SHTor SUmersiig secton 252)1) ofthe Code s avallableat| & K0 o Acited Fiencial Sstsments o
Kumar Gupla, Registered with SRO Bareilby] )" . . i : the FY 2021-2022 or thereafter;
i M. Fiping and Fitting, elecrich goods etc
Sale deed vide registered on 02.11.1896, Book] .; ki, 9. g : b.In case of Assets Reconstruction Company,
Mo, 1, Zild Mo 287, Page Mo 53-80, 5. No. 3316, C). DG Set Minimum Assets under Management of INR
i : : ; J0KVA 3 Phase "Greaves Power” silent DG Set Model GPWII-PII-30X, with standard control panal, battery and 100,00,00,000/- (Rupees One Hundred Crore
No. 104, Suedha Kuman Gupta, Nerth: Plot No. 9 A). Machines ) Statements for the FY 2021-22 or thereafter;
1 ' : Pl : ! 2 ; Jf 's including holdi :
0C Rajesh Kumar Gupta, South: PlotNo. 10A 1 "1 4 incubation Room, Room Size (in feet) 20*10*8-10 wall existing, ModelNGU 1.2, Capacity- 1.2 KW*4 e o .
3. |Borrower/Mortgagor: Mr.| Rs. 9,93,029.72 as|EM ofresidential house in the name of Rajkishor| yeaters. Power Supply-50 HZ their amount as NPA in less than 12 months, the
Rajkishor S/0 Dayaram, Add:| on 31.01.2023 with |[S/o Late Daya Ram, measuring area 436815 pjact Room, Room Size (in feet) 20°20°8, Model no. SZ 81040, Capacity-41000°2-82000 BTUM, said company including holding company,
681/2 Avash Vikash Kaloni future interest E_q mis situated at I'-:-'I{:haila F'.j.ras Vikash _Cw:l Condensing Type-Air Cooled Refrigerant-R407¢, Power Supply 50Hz-3 Phase §ut)|§iF:)ile1r¥ corr;pa?)tlhorgroulp) t()omgl)any will be
Budaun, UP Central Uttar Pradesh|  and incidental E‘;;‘E EEB‘E;“M R?ﬁ'ﬂzﬁ;ﬁ W';E;ﬂ““ fﬂﬂlﬂ;{;ﬂf 3. Freezer Room, Room Size (in feet) 20°20°9, Model No. CFO 144 HA+CKFI 144- with EBM Capacity- . There is no default on the part of the Cormpany
242601 India charges w.e.f. ALY, CIBEN FA0. LR, T P ER » Pages NO-144000BTUH-3 Phase, Condensing Type Air Cooled, Refreigerent- R404a, Temperature Contoller-Digital in filing the latest Audited Financial statements andj
BRANCH: DAHARPUR KALAN, 01.02.2023 135-154, Serial No. 3458 on dated 01/04/2010. || cjuded Jor the income tax return and or GST Returns (if
DISTT. BADAUN, (UP - Boundaries: East: Makan No. B 681/1, West: —_— ey . : applicable) for the FY2021-2022 or thereafter
(UP) Motice dated : ; 1 Ante F‘.Dnrn. Foom Size (infeet)8°6™9, Floor - 50 barePUF slab with tarfelt sheeat Further detail can be sought by emailing.
Raasta 6 Mt wide, North: Makaan No. B 6811, | gy Mach - . e
07.02.2023 & DATE South: Raasta 6 mtwid ). Machine Email: satyendrasirp@gmail.com;
OF SYMBOLIC auth: kaasia W 1. Empty Plastic Container Dahi Matka 5 Ltr, Total pieces of 1 lomry -4548 Total Loory purchased - 4, Total pieces cirp.arkincreations@gmail.com
POSSESSION; =4"4548-18192 10| Last date for receipt of expression of interest|  15.05.2023
26.04.2023 C). Machine 11| Date of issue of provisional list of 25.05.2023
: ; . 2- Milk Processing Plant 500 LPH ti luti licant
4. [Borrower: Mohd. Shariq S/o| Rs.3,32,275.00 as|Equitable morigage of Residential Plot|} Pmii;i;?%rf Ik Pasteurizer 1KLPH, Pasteurizer Four Section tem (4-42-62-80-55 13.4) deg C 12 E;Z?mvfirrzzg;ifs?oipsflgi?ezﬁons to| 30.05.2023
Mohd. Siddiki, Add: Shanti Puram| on 31.12.2022 with |measuring 64.30 Mtr. situated at Mohalla B- Pouch Packing Machine, Double head ' orovisional st e
Colony, Moh. Jalalnagar (Bahar future interest  |Jalalnagar (Bahar Chungl) Tehsil Sadar, Dist. C-Homogenizer- 1KLPH I 13| Process email id to submit EOI satyendrasirp@gmail.com;
Chungi) Shahjahanpur and incldental Shahjahanpur vide sale ﬂﬂ?d dated executed D-Curd Cogulation tank, 2 KL, S5 304L S5 Butter Fly valve cirp.arkincreations@gmail.com
Guarantor/Mortgagor: Mohd. charges w.e.f. |°0 24.05.2014 book no. 1, Zild Mo. 8822 pages|c .o 0 oo ntinn - Danear PHE (SET) 1KLPH Milk Temp Diff (36-50) ™
PN SEO RO, FONEIY, AOL 01.01.2023 irom 17-34 at Sr. o, 6650 registerad With SUb-{ e i p oastinn- 120 it, Double Jacket outer & Inner jacket S5- 55304, Bottom M3, L, 55 two way valve Satyendra Sharma, Resolution Professional
Shanti Puram Colony, Moh. Motice dated Reqgistrar Sadar Shahjahanpur in the name of : : : . . :
: ks , ofice date Flet . .1 G-Boiler (500 kg) with chimney, wood Fired IBBI Regd No.: IBBI/IPA-002/IP-N00737/2018-19/1226
alalnagar (Bahar Chungi) Mohd. Siddiki Sfo Mohd. Aladeen, Boundaries: g = : .
. 05.01.2023 & DATE : : ; : 3 | H- Piping and Fitting, electrich goods etc. . AFA Valid Upto13.11.202
Shahjahanpur East: Araji Smt. Afsana Begam, West: Araji ’ Date:29.04.2023 _ .
| R | g |
BRANCH: SHAHJAHANPUR OF SYMBOLIC Vikreta. South: Arali Master Navyar Sahab D) Machine Place: Agra Add: M-3, Block No. 51, Anupam Plaza- I, First Floo
: |  POSSESSION: e bR vy | TKE-VBM-50 Manual Wood Fire Boiler with fitting & pumps, Capacity -500 Kg /Hr ' Above Axis Bank, Sanjay Place, Agra-282002, Uttar Pradesh, Indi
North: Rasta Kachcha Nikas Mushtarka For Arkin Creations Private Limited (Under CIRP
28.04.2023 Place : Bareilly Date : 30.04.2023 Authorised Officer, Punjab Mational Bank
fénanciglg--r@- i 0 © 0 © New Delhi 0 ©

against account and stated hereinafter calling upon them to repay the amount within {B0) sixty day from the date of
receipt of said notice, The borrower having failed to repay the amount, notice is hereby given to borrowers and the
public in general the Undersigned has taken the Possession of properly described hersin below in exerciss of
powear conferred on himMer under section 13{4) of the said Act read with Rule B of the said Rule on the date
mentioned against each account. The borrower in particular and the public in general are hereby cauticned not to
deal with the property, and dealing with the property will be subject to the change of Punjab Mational Bank for the
amounts and interest thereon. Detail of Properties where Possession has been taken is as follows:

Basti Bareilly 243008 Uttar
Pradesh India

Guarantor/Mortgagor: Mrs.
Laxmi Devi Wio Shri Om
Praksash, Add. 537 Madhowari
Mai Basti Bareilly 243005 Uttar

Madhowari Bareilly, tehsil & Distt Bareilly
measuring area 64.38 5q mitr in the name of Sh.
Vijay Prakash S0 Shri Om Prakash, vide sale
deed registered with Sub registrar Bareilly, Vide
Book No. 1, Zild No. T127 on pages 195-224,
against Serial No. 3850 on dated 09/04/2015,
Boundaries: East: House of Legal Heirs of

2004, Macnear Road Prem Magar,

Pratipal Singh, Add: 121-A, Model
Town opposite Dashera Mela
Ground Gate Bareilly Uttar
Pradesh 243001 India

on 25.07.2022 with

kKhasra Mo, 66 Brahmaputra Maruf Modal Town

251, village Dohra, Tehsil & District Bareilly
(LLP.) area 658.00 SQM (lease deed in the
name of Sh. Sardar Jaspal Singh Gujral Sfo Late
Sh. Sardar Atma Singh Gujral), Bahi No. 1, Zild

Page Mo. 103-134, 5.N. 6171, Boundaries: East: Khel Mo, 1524, 1525, 1526, West: Rasta Bukhara Faridpur

6. Property Arazi part of Gata no. 1527, total area 0.6510 Hect, purchased part measuring 284.542 5q mirs
located at Palpur Kamalpur, Tehsil & Distt Bareilly, Sale deed dt 200/10/2020, Book No. 1, Zild No. 12029, Page
Mo, 361-386, 5. M. 9870, Boundaries: East: Khet of Ram Bharosey, West: khet of Buyer after SarakSarkari,
MNorth: Khet of Buyer, South: Khet of Ghasi Ram & Mohan Lal

Notice is hereby given under the Securitisation and Reconstructions of Financial Assets & Enforcement of Security Borrower/Proprietor/Mortgagor OF SYMBOLIC Manhey, West: House of Jugal Kishor, Morth: . . : . L
Interest Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred under section 13{12) Read with Rule 3 . Mr. Vijay Prakash Slo Shri Om| POSSESSION:  |Rasta 15fitwide, South: House of Kishan Lal ?hoerg?'eeg?gggfg?gfefhze;g%’ﬁgﬁggaythe amountmentioned in the notice within 60 days from
of the Security Interest (Enforcement) Rules, 2002, The Bank issued demand notices on the date mentioned Prakash, Add. 537 Madhowari Nai 25 04.2023 2. EM of residential house situated at 82 A/355 The borrower/Co-borrowers havinQ failed to repay the amount, notice is hereby given to the

Borrower/Co-borrowers and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him/ her under
Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates.

The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of

| Indusind Bank Limited.

Name and Address of Borrowers

Description of Property(ies) § Amount demanded

SITUATED AT VILLAGH

Outstanding A i n-nl Pradesh India Govind, West: Sabik House of Roshan Lal at & Date of Demand Notice Date of Possession in Possession Notice
Sr. Mame & addresses of the Dt Efagerlrlzagndr:iﬂ:l]ir;fﬂ' —_— BRANCH: RAJENDER MAGAR. Present House of Raj Narayan Dixit, North: ! (Rs.)
Borrower/Guarantors ' 13(2) of SARFESI 1 Description of the Immovable DISTT. BAREILLY, (UP) Rasta Sarak Sarkar 16 fit 2 inch wide, South: 1.KARAN ARYA, Al the piece and parcel of  Rs. 580395/
No Account and ACT 2002 & date Properties Mortgaged : : House of Legal Mahal Lal Thekedar 2 DEEPA ARYA, property bearing PLOT NO I-6- (Rupees Five Lakh(s)
Name of the Branch | ¢ cumiolic possession| 3. Property Arazi part of Gala no, 1527, total area 06510 Hect, purchased part measuring 00253 Heel 253 Sq all having address at, E 466, 467 f\BRAEZ\%%FéX\YgHsRoOgERl\?DHg Eighty Thousand
. T = mirs locatad at Palpur Kamalpur, Tehsil & Disit Bareilly, Sale deed dt 05/08/2020, Book No. 1, Zild No. 11741, THIRD FLOOR, DDA COLONY ' Three Hundred Ninety
1. |Borrower: Mis ASJS Gujral, Add:] Rs. 27,58,444.00 ag1. EM of Residential House No. 121-A Part of KHULA. NEAR PARK HOSPITAL| OUT OF KHASARA NO.13/12

Five Only) as on 12th

Bareilly Uttar Pradesh 243001| future interest | Opp. Dashara Mela ground Gate Bareilly, Area|Marg o Naria wal, North: Khet No 1528, 1608, South: Khet No. 1524 | Do e CHAUKHANDI COLQNY MNovember2022
India and incidental  |418 Sq mir. In the name of Devendra Kaur wio |3 Propeny Arazi part of Gata no. 1527, total area 0.6510 Hecl, purchased part measuring 316.183 Sq mirs oNov-2020 KNOWN AS GANGA RAM
Borrower/Proprietor: Smt. charges we.f. |Pratipal singh vide Sale deed No. 2687 Date located at Palpur Kamalpur, teljs|I&D|511 Bareilly, Sale Deed 11/01/2021, Book No. 1, Zild No. 123?!15. Page No. ) - (I)\IV- RHAHDEL000063292 VATIKA, IMARTI BLOCK, PQ

Irween Gujral Wio Jaspal Singh 01.07. 2027 298,05.1957 In Bahi No. 01, Zild No, 389, on|243-390, 5.No. 473, Boundaries: East: Khel No. 1524, 1525, 1526, West: Rasta Bukhara- Faridpur Marg to 3%”0784503 TILAKNAGAR, DELHI.

Gujral, Add: 200 A, Macnear Road Notice dated Pages No. 61-80 against Serial No. 2687, Sub MNariawal, North: Khet of Buyer Vijay Prakash, South: Khat of Somwall _ ( ) 2;5?\0;382%88'0“'

Prem Magar, Bareilly Uttar| 25.07.2022 & DATE |Registrar Bareilly, Bounded As: East: 120 A, |3- Property Arazi part of Gata no 1527, lotal area 0.6510 Hect, purchased 1/5 part measuring 0.1302 Hect 1302 . : P

Pradesh 243001 India OF SYMBOLIC |West: 122 A North: Road. South: 1194 Sq mitrs located at Palpur Kamalpur, Tehsil & Distt Barellly, Sale deed dt 18/06/2020, Book No. 1, Zild No. 11601, The Botrr(;\{yers atte_:lnttlfl)n ;s |n\gtedt?hprowsmn§ of sq[b-sectlon (6) of section 13 of the Act, in
Guarantor/Mortgagor: 1. Smt.| POSSESSION: |2. Property situated at Khasra No. 11,12,41 |Page No. 357-414, 5 N. 4417, Boundaries: East: Khet No. 1524,1525,1526, West: Rasta Bukhara- Faridpur ;:g:c Bel;]fi"e avallable, toredeem the secured assets. S/ uthorized Offcer
Devendra Kumar Wio Sh. 25.04.2023 54 55,56,58,50,60,191,193,208,244 248 250 & |Marg to Nanawal, North: KhetNo. 1528, 1609, South: Khet No. 1524 Date: 30/04/2023 Indusind Bank Limited.
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